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Papers laid [RATYA SABHA] on the Table

Notifications of Ministry of Home AfTairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIIU): Sir, I lay on the Table—

L

1.

A copy each (in English and Hindi) of the following Notifications of the
Ministry of Home AfTairs, under sub-section (2) of Section 148 of the Delhi
Police Act, 1978:—

(1) FNo. 13/13/2003/HP-VEstt./228-230, dated the 22nd April, 2014,
publishing the Delhi Police (Appointment and Recruitment)
(Amendment) Rules, 2014.

(2) TFNo. 16/8/2013/HP-I/Estt./5238 to 5240, dated the 30th January, 2014,
publishing the Delhi Police (Promotion and Confirmation) { Amendment)
Rules 2014.

(3) No. F. 16/4/2013/HP-I/Estt./5234 to 5237, dated the 30th January,
2014, publishing the Delhi Police (Appointment and Recruitment)
(Amendment) Rules.

[Placed in Library. For (1) to (3) See No. L..T. 235/16/14]

A copy (in English and Hindi) of the Ministry of Home Affairs Notification
No. G.S.R. 410 (H), dated the 18th June, 2014, publishing the Ministry of
Home Affairs, National Investigation Agency (Group ‘B’ Posts) Recruitment
Rules, 2014, under Section 26 of the National Investigation Agency Act,
2008.

[Placed in Library. See No. 1..T. 234/16/14]

MR. DEPUTY CHAIRMAN: Now, we will take up the Zero Hour. Shri Derek
O’Brien. ... (Interruptions)...

i1 3reft a1’ SR (fas) « Heley, el & Her wed | off wedr udl 8,
SHDI MY e o iyl .(TaET)...

SHRI DEREK O’BRIEN (West Bengal): Sir, I am lucky that hon. Home Minister
is here. ... (Interruptions)... ¥ i), 21mq 19 e dT 98 S50, (SI€9ETH)...

271 37l TR SR - o, g wedl g & &) vid bl gl § @i o wEl B
. (AEF)... 33 3T T8 o Alfor] ..(TIEH)...

MR. DEPUTY CHAIRMAN: I have called Shri Derek O’ Brien. ... (Inferruptions)...

Others may please take their seats. ... (Interruptions)...
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2ft 31t 3R SERY : R, JRET wed | vl fhar 2. (FaH). .

MR. DEPUTY CHAIRMAN: No, I have called Shri Derek O’Brien.
.(Interruptions)... Yes, 1 will allow you. ...(Interrupiions)... What 1s your problem?

..(Interruptions)... 9T, AT

sft 3reft araR SR, - fSeell & Herg wed d avl & YuRargeR o wad IS
Raerrs w51 ..(@EM)...

MR. DEPUTY CHAIRMAN: You alone say as to what is vour problem.
..(Interruptions)... No, what 1s your problem? ... (Inferruptions)... No, I have called the
Zero Hour. ...(Interruptions)... No, Mr. Ansari ... (Interruptions)...

oft 371 3R SR : e, AR Wed H .. (F9E™)...

MR. DEPUTY CHAIRMAN: No, don’t show it. ...(Interruptions)... I am not
allowing that. ... (Interruptions)... No, that is not allowed. ... (Inferruptions)... Notallowed.
...(Interruptions)... Not allowed. You please sit down. ... (Inferruptions)... 1 am not hearing

anything. ... (Interruptions)... 1 can’t hear. ... (Interruptions)...
oft 31eft 3R SRR : w”, Ugd 39 o Yl HERTE Wad # ..(=9gF)...

MR. DEPUTY CHAIRMAN: It is Zero Hour. I have told you. ... (Interruptions)... 1
have told you. Mr. Derek O’Brien ... (Interruptions)...

SHRI DEREK O’BRIEN: Sir, you have called me for Zero Hour
...(Interruptions)...

MR. DEPUTY CHAIRMAN: After Zero Hour, 1 will allow vou
..{Interruptions)... After disposing of all this ...(Interruptions)...98d SIRT 2a¥ @ gl
(G H)...

i1 arefl g ST : wr, w4 g ard @w o+ ol welew, sarl |l B e
9 UX UH.3MS.3R. B! arfeul ..(FaIM)... 39 #1Fd 9¥ Uh.201s.30%. BiH] 918y,
TET AT qX 9 FUBT 984 TaAd G G| g= G F 39S Tdd GRS
(IYTH)...

MR. DEPUTY CHAIRMAN : 319 df3Ul Let me complete the Zero Hour.
...(Interruptions)...

2} 31eft 3R SR : s Wi g @iy, agigal

oft STy : gedl SIRT @i o Ql, 9w 919 AR S| L(DEF)... T8
Tsies SfRT sifaR o S ..(RDEM)... Let me do Zero Hour first. I will allow you

after Zero Hour.
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1 Troflg o (HEIE) @ dich, ¥R, HERIK Yad &l U8 HrHdl dgd iR 2|
g ¥l aal & Racmn 81 ¥8 fowg ud & W Reenw 21 ..(@Em)...

MR. DEPUTY CHAIRMAN: Let me complete the Zero Hour. ...{Interruptions)...

oft Iita oot : gafery 9ga okt € 6 Bra a9 & wieg] & S sl sRas
@ Wiy, s 39 d¥g &1 e fhar 31 .. )...

MR. DEPUTY CHAIRMAN: Let me take up Zero Hour first. ... (Interruptions)...
o ol et : el ue fovg ad & v W) &M o 21 L(agm)...

MR. DEPUTY CHAIRMAN: #fSul ..(=@g™). 3y g, SRR Sl
()., Let me  do [irst. ... (Inferruptions)... A8 T8l D GIl .(FIIT)... No,
don’t show it. ...{Interrupiions)... 1t is not permitted ... (Interruptions)... That is against

the rules.

o1 areft omaR A wy, sAN dw d g gfvar H oaqur ddw omua?
AFAIF)... T SRR 7 T T TR ST, 3R SN ARE BT AAsR AR
RIRTS B (FTTETT)....

ot Sgwumafa : §fov.. 3fov (@agF)... TEd SHRT SiaR &= 1 ...(AGEH). .
SORT 2ATa” ugel 8N .. (FIHTH)... What is your problem? afeu... 3fsu... Now, Shri
Derek O’Brien. 3117 1T 4301 ...(@EIM)... Please sit down. Shri Derek O’ Brien.

SHRI DEREK O’BRIEN: Mr. Deputy Chairman, Sir, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Zero Hour. ... {Interruptions)... Shri Derek O’ Brien.
..(Interruptions)... No, no. | have allowed Zero Hour. ... (Interruptions)... Let me finish it.

After this ... (Interruptions)... You please start. ... (Interruptions)...
SHRI DEREK O’BRIEN: Sir ... {(Interruptions)...

MR. DEPUTY CHAIRMAN: I have called him. ... (Interruptions)... | can’t do that.

I have to allow permitted Zero Hour. ... (Interruptions)...

SHRI RAIJKUMAR DHOOT (Maharashtra): Mr. Deputy Chairman, Sir
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Let me first have permitted Zero Hour
..(Interruptions)... Mr. Dhoot, it is unfair. Please sit down. 3raTae it §fSTL...(@E™). .

oft arcl oFaR S : e gt agoile @t dgword) B Regw & @Rl ot
AFRIEAT 1 GG BT @ DI B S B 21 L. ().
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MR. DEPUTY CHAIRMAN: Hon. Members, please go to your seats.
...(Interruptions)... What happened to vou? ... (Interruptions)...

sft sttt araR SR : W), swHT F SR A Tad "ew STl LL(EEETE)..
gl g # gEET T S Y L (SHEE).

sft Sowamafa - g . (raum)...

oft et AR SO WX 1 "I wewl 3 39 d¥g @l o fhar 2l
(HIEIF)...

MR. DEPUTY CHAIRMAN: What happened to vou? ... (Inferruptions)...

Hen. Members, 39 SRT ¥ U] ...(FDETH)... Let me dispose of the Zero Hour
matters permitted by the hon. Chairman. ... (Inferruptions)... Let me dispose of this first.
.(Interruptions)... You allow that. ... (Interruptions)...

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): Sir, hon. Chairman had

allowed ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, 1 have the list with me. ... (fnterruptions)... 1 will
call him after this.

SHRI SATISH CHANDRA MISRA: You please first hear them.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Letme dispose of it first. Then, if he wants, I will call

him. ... (Interruptions)...

SHRI DEREK O’BRIEN: Mr. Deputy Chairman, Sir, I thank you
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please go back. ...(Inierruptions)... Let me dispose
of this issue. wilol STSY ...(FEGIF)... Let me finish it. After disposing of this, T will call

you.

#ft aref 3R ERY : IR, TR 3UDT FUCEUl (D). .

MR. DEPUTY CHAIRMAN: Let me dispose of this. I will call vou
...(Interruptions)...

oft Teed agddt (Fea ugeN) - WY, Ug "War 9gd IR 2, 39 gd feram @yl
I dgd MR 2 2R g2 <9 b 3igY .(HEM)...
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MR. DEPUTY CHAIRMAN: Let me dispose of this first. I will call you after this.
...(Interruptions)...

S1. @l FEE (qferrg) - Se TR AW gART 21 LL(FEEF)... SR AT
I SAGT R B ().,

MR. DEPUTY CHAIRMAN: Your name is here. [ will call you after this.

DR V. MAITREYAN: Sir, bring the House to order. ...{Interruptions)... Sir, bring

the House to order. ... (Interruptions)...
SHRI DEREK O’ BRIEN: Sir, ... {Interruptions)...

MR. DEPUTY CHAIRMAN: Please. I will give you a chance. Please go back to

your seats. ... (Interruptions)... Please go back to your seats.

1. &, F29A : IR, BART AT sareT TR L. (9 TE). .

MR. DEPUTY CHAIRMAN: Your name is here. It is here. I will call vou.
Please go back to your seats. ... (Interruptions)... After disposing of this, T will call vou.
..(Interruptions)... 1 will allow you but let me do this. ...(Interruptions)... The House 1s

adjourned for ten minutes.

The House then adjourned at nine minutes past twelve of the clock.
The House reassembled at nineteen minutes past twelve of the clock,

MR. DEPUTY CHAIRMAN in the Chair
MATTERS RAISED WITH PERMISSION

Withdrawal of CRPF troops from Bengal without consulting State Government
SHRI DEREK O’BRIEN (West Bengal): Thank you, Sir. ... (Inferruptions)...

31, A AR W (Aew) © e, 39 HRww goy &1 ot SRayl g forg
TIZH o= STl . (). .

SHRI DEREK O BRIEN: Sir, I want to bring to the notice of this House, through
you, the issue about withdrawal of additional CRPF forces from North Bengal Bengal is
one of the few States which shares its border with three countries. The Minister of State
for Home Affairs 1s here. His State too shares the border with three countries. So, he will
appreciate this. T want to thank the Minister for staying back to listen to this in spite of that
earlier disruption. We appreciate that, Sir. Sir, thirteen CRPF Companies were posted in
North Bengal. The State Government wrote to the Central Government when the Ministry
of Home Affairs wanted to remove those thirteen Companies on 14th July.



